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Open Court 

CENTRAL ADMINISTRATIVE TRIBUNAL, 

ALLAHABAD BENCH, ALLAHABAD 

Allahabad, this the 20th day of JULY, 2018 

Present: 

Hon’ble Mr.Gokul Chandra Pati, Member-A 
Hon’ble Mr. Rakesh Sagar Jain, Member-J 
 

 Original Application No . 330/01029/2017  
(U/S 19, Administrative Tr ibunal Act, 1985) 

Dr. Sudha Rani, Aged About 55 years, D/o Shri Shivraj, 

presently posted as Senior Specialist (Pathology), Ordinance 

Factory, Kanpur. Permanent R/o Old K-5, Shastri Nagar, 

Meerut. 

.......Applicant. 

By Advocate – Shri M.K. Upadhyay. 
 

V E R S U S 

1. Union of India through the Secretary, Defence 
Production, Ministry of Defence, South Block, New 
Delhi. 
 

2. Director General of Ordinance Factories, Ordinance 
Factory Board, Ministry of Defence, 10A, S.K. Bose 
Road, Kolkata. 

 

3. Director Health Services, Ministry of Defence, 10A, S.K. 
Bose Road, Kolkata. 

 

4. General Manager, Ordinance Factory, Kanpur. 
 

......Respondents. 

By Advocates : Shri L.P. Tiwari. 

O R D E R 

By Hon’ble Mr.Gokul Chandra Pati, A.M. : 

Heard Shri M.K. Upadhyay, counsel for the applicant and 

Shri L.P. Tiwari, counsel for the respondents.  
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2. Heard counsel for the parties on the Civil Misc. 

Withdrawal Application No. 330/01417/18 by which the 

applicant wants to withdraw the OA as the transfer order with 

regard to applicant has been cancelled.  

 
3. Counsel for the respondents has no objection to the same.   

 
4. In view of the prayer made by counsel for the applicant in 

Civil Misc. Application No. 330/01417/18, MA is allowed and 

the applicant is permitted to withdraw the OA.  Accordingly, 

the OA is dismissed as withdrawn.  

 
 
          (Rakesh Sagar Jain)          (Gokul Chandra Pati) 
                Member (J)                                   Member (A) 
 
 
/SS/ 

 


